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* IN THE HIGH COURT OF DELHI AT NEW DELHI
+  CS(COMM) 245/2017

DURA-LINEINDIA PVT.LTD. ... Plaintiff

Through:  Mr. Neel Mason, Mr. Ankit Rastogi,
Ms. Chamanpreet Kaur &Mr.
Essenese Obhan, Advocates.

VErsus

JAIN IRRIGATION SYSTEMSLTD. ... Defendant

Through:  Mr. J. Sa Deepak with Mr. Avinash
K. Sharma, Advocates.

CORAM:
HON'BLE MR. JUSTICE SANJEEV NARULA
ORDER
% 29.11.2022

1. Mr. J. Sai Deepak, counsel for Defendant, has joined the proceedings
from video-conferencing mechanism and states that he is unwell.
2. List for hearing on 19" January, 2023 and 23 January, 2023.

SANJEEV NARULA, J
NOVEMBER 29, 2022/PS
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